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Loan from Japan 

2198. SHRI B. V. DESAI: Will the 
Minister of FINANCE be pleased to 
state : 

(a) whether it is a fact that Japan 
has agreed to provide ~. 44 crores 
loan to assist three projects in India; 
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(b) if so, what are the projects that 
will be assisted by the loan provided 
by Japan; and 

(c) whether the loan has been -pro-
vided to Government and if not, when 
the same will be provided? 

THE MINISTElt. OF FINANCE 
(SHRI PRANAB .MUKHERJEE): (a) 
and (b). A number of projects are 
being financed from various Yen cre-
dits extended by Japan from time to 
time. The Honourable Member is pro-
bably referring to a loan assistance of 
Yen 10.48 Billion (equivalent to Rs. 
41.05 crores approximately) agreed 
upon by Japan for the following three 
projects: 

(i) Telecommunications Expansion 
. Project. 

(ii) Indian Railways Development 
programme. 

(iii) Bombay Suburban Railways 
Modernisation Project. 

(c) N~tes purporting to the agree-
ment have been exchanged between 
the two Governments and the details 
Of the loan are under negotiation. The 
disbursements will start when pay-
ments become due fOr the proposed 
imports under the loan. 

1nd00000hinese Agreement o.f Coopera-
tion for Promotion of Arbitration 

2199. SHRI B. V. DESAI: Will 
the Minister of FINANCE 'be pleased 
to state: 

(a) whether it is a fact that the 
question of settlement of international 
trade dispute was discussed on 
26-12-1981 .by the Indian Council of 
Arbitration with the representatives 
of the China Council for the promo-
tiOn of international trade; 

(b) if so, what were the topics of 
discu sion and what was the outcome 
of the discussion held and whether 
any agreement in this regard hae 
been reached between the two 'Sides; 

(c) whether the need for an Indo-
Chinese agreement of cooperation for 

promotion . of ar,bitration was also 
favoured; and 

(d) if so, whether any decision was 
taken in this regard? 

THE MINISTER OF FINANCE 
(SHRI PRAN AB MUKHERJEE): ( ) 
and (b). Attention of the Hon'ble 
Member is invited to the replies given 
to Starred Question No. 93 dated the 
26th February, 1982 and Unstarred 
Question No. 1078 dated the 26th 
February, 1982. The Chinese team 
had discussions with the Indian 
Council of Arbitration to Iget an 
understanding of our arbitration pro-
cedures. 

(C) 'Bnd (d ). Do not arise. 

Permission to Foreign Tourist Charter 
Flights to come to certain Airport. in 

India 

2200 SHRI CHINT:AMANI: JENA: 
Will' the Minister of TOURISM AND 
CIVIL A VIA TION be pleased to 
state: . . 

(a) whether it is a fact that Indian 
Government have recently decided 
to allow certain foreign tourist char-
ter flights to come to certain Airports 
in India; and 

(b) if so, the details regarding the 
facilities extended hy our Govern-
ment to foreign tourists in India? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND 
CIVIL AVATION (SHRI KHUR-
SHEED ALAM KHAN): (a) and (b). 
Yes, Sir. A Swiss agency has been 
accorded 'no objection' in principle 
by the Government to operate weekly 
tourist charters to India from West 
Germany with effect from 1-11-1982. 
The necessary arrangements such as 
internal travel, hotels, sights-seeing 
etc., and other facilities . to handle 
tourist charters will be made by an 
approved India travel agency, as the 

. Government does not make such 
travel arrangement!. 




